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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

EASTERN ZONE BENCH AT KOLKATA 

 

ORIGINAL APPLICATION NO.  13/2025/EZ 

 

BETWEEN  

RASMITA PATRA 

…. APPLICANT  

VERSUS 

CENTRAL POLLUTION CONTROL BOARD & ORS. 

… RESPONDENTS 

 

AFFIDAVIT IN OPPOSITION ON BEHALF OF THE RESPONDENT NO. 6 TO THE 

ORIGINAL APPLICATION 

 

INDEX 

S.No Particulars Annexure Page No. 

1.  Affidavit in Opposition  - 290- 300 

2.  Copy of the NOC dated February 9, 2024, issued by the 

Office of the Superintendent Engineer, Panikoili (R&B) 

Division. 

A 301 

3.  Copy of the NOC dated February 29, 2025, issued by the 

Office of the Tehsildar, Danagadi. 

B 302-303 

4.  Copy of the Counter Affidavit filed by Indian Oil 

Corporation Limited (with annexures) in W.P.(C) No. 

20271 of 2024, before the Hon’ble High Court of Orissa, 

Cuttack. 

C 304-345 
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